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Concern over the safety of Passengers in the Railway
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Demand to recognise the services and for giving rewards to
persons who saved Passengers of Godavari Express

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): My
Special Mention is pertaining to two brave people Suryam and Chandram
who stopped Godavari Express and saved hundreds of lives. But, the
response of the Railways is shocking.

THE DEPUTY CHAIRMAN: You please read the text.

SHRI RAVULA CHANDRA SEKAR REDDY: | will elaborate the whole,
story.

Sir, on 9th July, 2005, night, there was a sudden heavy downpour in
Telangana Region of Andhra Pradesh. At Ghanapur, near Warangal Railway
Station, the lashing rain breached two village tanks and the gushing waters
inundated the tracks and the bund, under the tanks, swept away, leaving
the tracks hanging in the air.

Noting that, a 55-year old, Suryam, wanted to alert the driver of Godavari
Express, which was expected to cross at any time. The station was 11
kms. away. So, it was not possible to go there and inform the station
master. Suryam blasted a gelating stick on the track to attract the driver's
attention. Another young man, Chandram, ran several kilometers to stop
the train. Unfortunately, he was running on the parallel track and did not
notice the train coming behind him. That train ran over him.

In the meanwhile, the driver of Godavari Express, Mr. S.K. Sinha, noticed
the signal of sound given by Suryam and applied the emergency brakes.
The train was stopped. After some time, Suryam reached there and informed
the condition of the track to the driver. But, the driver argued that nothing
would happen if the train goes at a minimum speed. But, Suryam has
resisted. He told the driver, 'lf you want to proceed, proceed only on my
body." The driver at last obliged him. Thus, the lives of hundreds of
passengers of Godavari Express were saved. Much to the chagrin of
everyone, the railway authorities announced a paltry sum of Rs.5,000 to
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